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Daily_Order_NCLT Kolkata_14_08_2018.

S.N0.127 — Appeal No.652/KB/2017 — Kamakshya Prasad Pradhan Vs. ROC Odisha.

ORDER

Ld. Counsel for the appellant Company appears.
ROC report is not on record. It is submitted by the Ld. Counsel that it has
already been sent to the Department. Office to produce the same if it has been

received.

Fix on 27" September 2018 for further consideration.
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(Madan B. Gosavi)
Member (Judicial)
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